
BEFORE THE NATIONAL GREEN TRIBUNAL (SZ), SITTING AT 

CHENNAI 

Appeal No. 14/2020 

BETWEEN: 
Y elahanka Puttenahalli Lake 
and Bird Conservation Trust (Regd) 

AND 

Ministry of Environment & Forest and 
Ors 

INDEX 

SL Particulars 

... APPELLANT 

.... RESPONDENT 

No. � 

I. Statement of Objections to the IA filed by the Appellant seeking
Injunction against the construction of the power plant by the
Respondent No.4 and seeking the stay/suspension of the
Environment Clearance No. SEIAA 20 Ind 2014 dated
01/09/2015

2. Annexure R 25- A copy of the pictures of the plant taken on

03/10/2020, immediately after the accident, just outside the gas

turbine enclosure.

3. Annexure R 26- A copy of the Statement issued by the

Respondent No.4.

Place: Chennai 

Date: I 9/10/2020 
1580L2007 

Advdcate for the Respondent No.4 
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